IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 10.02.2025

7 Notified
.|[Name of
.]Applicant
1 M K RANA 10859/2025(10.02.2025 |0JC/9283/1993 7 EEEA FROM g
29.00,3%29
2 |G PATRA 10860/202510.02.2025 [0JC/15033/1998 |7 DOCUMENT  |U
IN DMS
3 |H K BHOL 110861/202510.02.2025 |MATA/431/2024 7 | v
|4 |A KUMAR 110862/202510.02.2025 |CRLA/286/2016 7 | S
4.00,3%4
5 |N R PANDA 10863/2025(10.02.2025 |WP(C)/12918/2017 |7 document |U
in dms
document
available
6 |H K PATRA 10864/2025(10.02.2025 |WP(C)/19098/2012 |7 in dms, |[U
court fee
to be paid
7 |P K PARIDA  |10865/2025|10.02.2025 |WP(C)/17957/2010 |7 | oo
|8 |A RATH 110866/202510.02.2025 |MATA/278/2023 7 | oo
9 |H K PATRA 110867/2025(10.02.2025 |ABLAPL/8420/2021 |7 | v
10 M KAR 110868/2025(10.02.2025 |CRLMC/1204/2024 |7 | o |
11 |KSHIESH 110869/2025(10.02.2025 |[RVWPET/83/2019 |7 | SR
12 [N AFREEN 110870/2025(10.02.2025 |[WP(C)/14898/2013 |7 | SR
113 |s Das 110871/2025(10.02.2025 [WP(C)/2928/2025 |7 | SR
14 N C SINHA 110873/2025(10.02.2025  |ARBA/5/2025 7 | o |
|15 |P BEHERA 110876/202510.02.2025  |[CMP/1496/2024 7 | R
116 |S SWAIN 110877/2025(10.02.2025 |FAO/245/2024 0 | lc |
17 |A K MOHANTY [10878/2025|10.02.2025 [WP(C)/927/2025 |7 | v
18 |A K MOHANTY [10879/2025(10.02.2025 [WP(C)/930/2025 |7 | v
19 |A K MOHANTY |10880/2025(10.02.2025 |[WP(C)/991/2025 |7 | v
20 |A K DAS 110881/2025(10.02.2025 |FAO/456/2023 0 | c |
21 |A K MOHANTY [10882/2025(10.02.2025 [WP(C)/976/2025 |7 | v |
22 |s SWAIN 110883/2025(10.02.2025 |FAO/243/2024 0 | c |
23 |S K SAHOO 110884/2025(10.02.2025 |FAO/243/2024 0 | c |
A K
‘24 SR TCHANDAN ‘10885/2025‘10.02.2025 WP (C) /14950/2024 ‘7 ‘ U ‘
25 |A PATTANAIK |10887/2025|10.02.2025 |ABLAPL/19639/2019]7 | o




26 |A K BEHERA  |10889/2025(10.02.2025 |RFA/220/2008 7 | o |
27 |S.K.MISHRA  |10890/2025|10.02.2025 |CRLMC/2641/2022 |10 | c |
128 |s c Dpas 110891/202510.02.2025 |RFA/159/2007 |7 | |
29 |» PANDA 110892/2025(10.02.2025 |[RPFAM/63/2024 7 | o |
130 |6 C JENA 110893/2025(10.02.2025 [WP(C)/17596/2015 |7 | |
31 R K BARIK 110894/2025(10.02.2025  [WP(C) /21376/2022 |7 | o |
32 [B Das 110895/202510.02.2025 |CMP/143/2024 7 | oo
133 |B DAS 110896/2025(10.02.2025 |[CMP/144/2024 |7 | v
|34 |M K MOHANTY |10898/2025|10.02.2025 |SA/106/1989 7 | v |
135 |S BISWAL 110899/2025(10.02.2025 |COPET/24/2014 7 | v |
136 |S BISWAL 110900/2025(10.02.2025 |COPET/32/2003 7 | v |
137 |P BEHERA 110901/202510.02.2025 [WP(C)/30806/2011 |7 | oo
38 |S S BISWAL  |10902/2025|10.02.2025 |0JC/2012/1981 7 | oo
39 |c RaNA 110903/202510.02.2025 |0JC/1046/1986 7 | oo
140 |R R DAS 110909/202510.02.2025 |[WP(C)/43091/2023 |10 | c |
41 ?ﬁgﬁN SHAKTL 110916/2025(10.02.2025 |ABLAPL/1342/2025 |10 C

42 g;ﬁ?; SAGAR © 110917/2025(10.02.2025 |ABLAPL/1346/2025 |10 c

|43 |D K MOHANTY |10930/2025|10.02.2025 |WP(C)/28156/2024 |7 | oo
|44 |G SUNDARA 110935/2025(10.02.2025 |FA/250/1994 7 | oo
|45 |K MANDAL 110936/202510.02.2025 |[WP(C)/18129/2016 |7 113.00,3*13[0 |
|46 |PR PRAIDA 110945/202510.02.2025 |ABLAPL/1089/2025 |10 | c |
|47 |MD BISWAL 110947/202510.02.2025 |ABLAPL/13221/2024 |10 | c |
|48 MR SAHOO 110956/2025(10.02.2025 |ABLAPL/1336/2025 |10 | c |
|49 |PK MOHANTY  |10960/2025|10.02.2025 |ABLAPL/1339/2025 |10 | c |
50 |K. C. MAJHI |10961/2025(10.02.2025 [WP(C)/3061/2025 |10 | lc |
51 |P PARIDA 110963/202510.02.2025 |ABLAPL/1345/2025 |10 | c |
|52 MK RATH 110966/2025(10.02.2025 |ABLAPL/1350/2025 |10 | ic |
|53 |S MOHARANA  |10967/2025|10.02.2025 |ABLAPL/1352/2025 |10 | c |
54 |J P KAR 110968/2025(10.02.2025 |ABLAPL/1354/2025 |10 | ic |
|55 |J PARIDA 110969/2025(10.02.2025 |ABLAPL/1353/2025 |10 | ic |
|56 |S MOHARANA  |10970/2025|10.02.2025 |ABLAPL/1355/2025 |10 | lc |
|57 |S BEHERA 110971/2025(10.02.2025 |ABLAPL/1356/2025 |10 | lc |
59 | o 110972/2025(10.02.2025  |ABLAPL/1348/2025 |10 c

59 |N. ROUT 110974/2025(10.02.2025 | JCRLA/50/2024 0 | lc |
60 |gomooith 10990/2025[10.02.2025 |CRLREV/665/2024 |10 c

61 |D K JENA 110994/2025(10.02.2025 |CRLA/135/2025 0 | lc |
62 |A K DAS 110996/202510.02.2025 |[WP(C)/1197/2025 |10 | lc |
63 |H S PAIKRAY |10998/2025|10.02.2025 |WP(C)/1482/2025 |10 | lc |
|64 |B. SAHOO 110999/202510.02.2025 |[WP(C)/31001/2024 |10 | lc |
‘65 ERAJR MOHAN ‘11000/2025‘10.02.2025 WP (C) /30489/2024 ‘10 ‘ ‘c ‘

SARANGI




|66 |Y. DAS 111001/2025(10.02.2025 |[WP(C)/31001/2024 |10 | c |
‘67 o oA ‘11002/2025‘10.02.2025 WP (C) /30487/2024 ‘10 ’ ’c ’
|68 |S K SAHOO 111003/202510.02.2025 |[WP(C)/26955/2024 |10 | c |
169 |S K SAHOO 111005/202510.02.2025 |[WP(C)/26934/2024 |10 | c |
170 |s NAYAK 111009/2025(10.02.2025 |[WP(C)/24050/2024 |10 | c |
71 |H. K. DAS 11012/2025(10.02.2025 |CRLMC/4854/2024 |10 | c |
72 |D SWAIN 11019/2025(10.02.2025 |[CRLMC/281/2025 |10 | c |
73 |R. K. BARIK |11021/2025]10.02.2025 |CRLA/768/2024 0 | c |
|74 |G. B. PARIDA |11023/2025|10.02.2025 [RPFAM/320/2024 |10 | c |
75 |P. K. JENA  [11029/2025(10.02.2025 |WP(C)/2775/2025 |10 | c |
|76 |G SAHOO 111030/2025(10.02.2025 |CRLREV/440/2024 |10 | c |
77 |P. K. JENA  |11031/2025|10.02.2025 |[WP(C)/31417/2024 |10 | ic |
78 |P. K. JENA  |11032/2025|10.02.2025 |WP(C)/32165/2024 |10 | c |
79 |P K MISHRA  |11033/2025|10.02.2025 |CRLMC/3411/2024 |10 | c |
80 |P. K. JENA  |11034/2025|10.02.2025 |WP(C)/32550/2024 |10 | c |
|81 |BASUDEV BARIK|11038/2025|10.02.2025 |WP(C)/32567/2024 |10 | c |
82 |P. K. JENA  |11039/2025|10.02.2025 |WP(C)/32680/2024 |10 | c |
183 |P K LENKA 111041/2025]10.02.2025 [WP(C)/1703/2025 |10 | c |
|84 |S.MAHARANA  |11049/2025|10.02.2025 |ARBP/111/2024 0 | c |
185 |S.K.BHANJADEO |11050/2025|10.02.2025 |WP(C)/32830/2024 |10 | c |
186 |JP KAR 11061/2025]10.02.2025 |ABLAPL/1382/2025 |10 | c |
187 |JP KAR 111063/2025]10.02.2025 |ABLAPL/1381/2025 |10 | c |
|88 |JP KAR 111066/202510.02.2025 |ABLAPL/1378/2025 |10 | c |
189 |JP KAR 111070/202510.02.2025 |ABLAPL/1372/2025 |10 | c |
90 |H. K. BHOL  |11071/2025|10.02.2025 |ABLAPL/1040/2025 |7 | o
‘91 e KUMAR ‘11073/2025‘10.02.2025 WP (C) /27613/2024 ‘7 ‘ ‘U ‘
192 |JP KAR 11076/202510.02.2025 |ABLAPL/1367/2025 |10 | c |
93 |R B MISHRA  |11079/2025|10.02.2025 |ABLAPL/11291/2024|10 | c |
194 |JP KAR 111083/2025(10.02.2025 |ABLAPL/1358/2025 |10 | ic |
|95 |JP KAR 111084/2025]10.02.2025 |ABLAPL/1360/2025 |10 | c |
|96 |D D MOHANTY |11094/2025|10.02.2025 |WP(C)/16985/2024 |10 | lc |
‘97 ggﬁ:?gJIT ‘11101/2025‘10.02.2025 WP (C) /17578/2024 ‘10 ‘ ‘c ‘
198 |B.K.PATI 111102/2025]10.02.2025 |[WP(C)/30047/2023 |10 | lc |
99 |R C MUDULI  |11107/2025|10.02.2025 |WP(C)/13017/2018 |10 | lc |
1100 |S K PRADHAN |11109/2025|10.02.2025 |RPFAM/417/2023 |10 | lc |
1101 [N ROUT 11110/2025(10.02.2025 |RPFAM/267/2023 |10 | lc |
‘102 T IRAN AN ‘11112/2025‘10.02.2025 RPFAM/201/2024 ‘10 ‘ ‘c ‘
1103 |S R OJHA 111113/2025(10.02.2025 |MACA/910/2019 0 | lc |
1104 |R K MAHABHOI |11115/2025|10.02.2025 |CRLMC/506/2025 |7 | v
1105 |J PRADHAN 11117/2025(10.02.2025 |ABLAPL/1335/2025 |10 | lc |
1106 [P KAR 111118/2025(10.02.2025 |CMP/1611/2017 7 | v |




107 [NIHAR RANIAN 919150/2025(10.02.2025 |ABLAPL/1228/2025 |10 c
SAHOO

108 EZ:PANJALI 11121/202510.02.2025 [BLAPL/12606/2024 |10 c

1109 |B BEHERA 111129/2025(10.02.2025 |CRLMP/107/2025 |10 i

1110 [P K NAYAK 111130/2025(10.02.2025 |CRLMP/1773/2024 |10 i

‘111 KHIROD KUMAR ‘11131/2025‘10.02.2025 CRLMP/1773/2024 ‘10 ‘c
SWAIN

| | | |Total |987

NIC




